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NOTES OF THE REGISTRY |

ORDERS OF THE TRIBUNAL
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ORDER DATED 31.1, 20023 i

(%)

Heerd Shri H, p,Reth,Learn=d
counsel appearing for the AP&AiQ@nc and Mr.J.K

Nayak,Learned Additional Standing Zounsel

. - A Y
for the Union Of India, appearing for the %
res,.ondents and perused the racords,

Issues involved in this caese
Nave already oeen aenswered in the case of
SURESH CH,3AL end 11 others vyrs, Union of India
and two others ( OA N0O.,329/1996 dis 0osed Of
23,11,2002), In view of the said decision
already rendered by the oresent pivision
Bench ,there are N0 further issues aveilable
to De answered in this case, and therefore,
this CA is dismissed . NO costs,

A copy Of the judgment rendered in

OA N0,329/1996 (disypnsed of on 23,11.2002

De also

N

sent to the parties of this Case,alongwith
e

copies of this order,




